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BEFORE THE HON'’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH, AT CHENNAI
OA NO. 303 OF 2024 (S.2.)
IN THE MATTER OF;

1. K. Balasubramanian,
S/o. Mr. Kaliannan

2. Ramkumar Krishnan,
S/o. Krishnan .Applicants
Vs

1. The Govt. of Tamil Nadu,
Rep by its Secretary, Chennal and 4 Ors. ... Respondents

OBJECTION TO THE REPORT DATED 27.01.2025 FILED BY THE 5"
RESPONDENT DISTRICT COLLECTOR

I, K.Balasubramanian, S/o. Mr. Kaliannan, aged about 51 years, residing at
19/1, Rasikumaripalayam, Mohanur, Namakkal- 630 015., now temporarily
come down to Chennai, do hereby solemnly affirm and sincerely state as

follows:-

1, I am the Applicant herein, and as such I am well acquainted with the
facts of the case. I have filed the present Application praying for the
following relief;

“1.To quash the order of the 2™ Respondent made in GO.Ms. No.
75 dated 08.07.2024, pertaining of acquisition of lands with

regard to water bodies, grazing and agricultural lands which
enrich the ecosystem.
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1:am filing the present objection to the report dated 27.01.2024 and on
behalf of the 2ng Applicant also,

[ humble submit that the 5 Respondent herein has failed to appreciate

the correct facts in hand,

I deny all the averments contained in the report except which are
specifically admitted hereunder.

It is submitted that the 5th Respondent in its report has stated that no
water bodies to be alienated to SIPCOT Industrial Park. I totally deny
this averment as false and misleading.

For better appreciation of facts and records to this Hon’ble Tribunal the
following table of water bodies, which is to be acquired, along with their

Survey number Is extracted hereunder, as per map [ssued by the 4th

Respondent Authority;

VALAYAPATTI VILLAGE

Survey No. | Classification | Survey No, Classification
(Water Body) (Water Body)
7 Odal 270 River
17 Odai 297 Odai
g s TR R e
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e Odal 315 Vadikal
i Odal 316 Vadikal
25/2 Odai 317 Vadikal
30/1 Odai 349, 353, 355, | Vadikal

360, 361
46/6B Odai 366 Vadikal
47/5 Odal 375 Vadikal
70 Odai 386 Vadikal
75 Odai 388/2 Odai
80/A Odai 428/2 Odai
80/B Odai 430, 439, | Vayakal

456/1, 472,

473, 486/1,

524/1, 524/2,

533
92 Odai 577 Well
93 Odal 611 Odai
94 Odai 666 Odai
95 Odai 667 Odai
126 Odai 668 Odai
142A Odai 669 Odai

THIES -
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W—Wﬁo Odai E
Whﬁs Odal
EC Odai 596 Odai
i e R v S e 699 Odai
191/1 Vadikkal 749/1 Odai
WW 756/1 Odai
210/1 [ Vadikkal — 757/1 Odai
224 Vadikkal 672, 673/1, 677 | Vayaka|
242/2 Odai 600/2, 602, | Vayakal
609, 610
260/2 River (aaru) ‘ 542, 550, 576 Vayakal

above survey numbers are proposed to be acquired, which are classified
as water bodies. But to the shock and Surprise the 5% Respondent is
submitting a report excluding the water bodies. It is to be noted that
without acquiring the above survey number (water bodies) other non-
waterbody survey numbers cannot be acquired and the same is not
feasible. Since the acquisition is for the PUrpose of SIPCOT it js not

practically feasible for the authorities to acquire land in part,
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It Is humbly su
Y Submitted that the proposed acquisition lands are all fertile
agricultu
g ral lands ang Ssame can be seen from the communication

received from the Agricultural department.

Further, based on complaint from the 1%t Applicant, the Commissioner,
Revenue Department, Namakkal vide letter dated 25.07.2024, in Na.Ka.
No. 3806/2022/A7, has requested the Thasildar, Moganur, to conduct
inspection and submit report on the missing 25 Government water

bodies, 45 private water bodies in the impugned area.

For the reasons state above, this Hon’ble Tribunal may be pleased to

take these objections on record and allow the above Application as prayed for

and thus render justice.

Solemnly affirmed at Chennal

on this the 18 day of March, 2025

and has signed his name in my presence.
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8.9.2 Ban on setting up of highly polluting industrics with in G jlun from
rivers (G.0. 127 & 223) ;
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ﬂmendment to G.O. (Ms. ) No. 127, Enuwcnment and Forests Department, “dated
08.05.1998 by exempting the foundry units (new foundry units as well as expansmn
of existing foundries), subject to the following conditions.

i A

{a) New/ Proposed foundry establish with Induction Furnace/Cupola Furnace
with wet or dry Scrubber are exempted under G.0.(Ms.) No. 127, E‘nmmnment
and Forests Department, dated 08.05.1998. ! ;

(b) Existing industry having valid consent order are permitted to go for
expansion with existing furnaces by addition of Induction/Cupola fpmace for
the expansion quantity or conversion of existing furnaces to|Induction
Furnace/Cupola Furnace with NPC designed Wet Scrubber or Dry Scrubber
are exempted under G.O. (Ms.) No. 127 Environment and Forests Department,
dated 08.05.1 998 i

(c) Any mnuér.swnfmudermzatmn of the plant other than the fumaees having
valid consent order permitted under G.O. (Ms.) No. 127 Environment and
Forests Department, dated 08.05.1998. :

Foundry units generate more than 10 KLD uf sewage shall instail STP for
treatment and to have adequate land so as to gardening the treated sewage at
the norms of 35 KL/hectare of land for disposal of treated sewage. Medium
scale foundries (generation of sewage is 5-10 KLD) shall install sepﬂc tank
with dispersion trench and small scale foundries (generation of sewage is

<5KLD) shall install septic tank with soak pit Jor treatment and &tspusa! of

sewage.

3. All the new foundries/expansion of the existing foundries shaﬂ dzsp::-.se the
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:waste water- from scrubber for mould pregﬁrciﬁg{l_ or into elevated solar
evaporation pan. There shall not be any dfézﬁhﬁrge of waste water inly land or
water svurces directly or indirectly. e '
4. All foundries irrespective of use of any type of I.E.‘ﬂﬂd, the .used sand to be
et _récycled directly or indirectly about 75-80%, The burnt sand and S{Iag has to
 be disposed either for fire bricks/fly ash bricks/hollow bricks ‘making.
' Residues from Solar Evaporation Pan shall be disposed along with burnt
sdnid b : W '
5 All the fnuné_.gies cn;f;tbm'ediy or individually shall dispose the solid wastes
- .such as slag for construction purposes or making fire clay bricks/fly ash
; b;i_c}nsy‘hnllow blocks after pulverizing.] ' £ 5
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TRANSLATION 9A

8.9.2. Ban on setting up of highly Polluting Industries within 5 km from rivers
(G.O. 127 & 223)

Government of Tamil Nadu
Summary

Environment - Protecting the nature of water bodies - Limiting the establishment
of highly polluting industries - Prohibiting the establishment of industries up to 5
km from water bodies — Orders has been issued.

Environment and Forest Department (Suka 3) Department
G.O.Status. No. 127 Dated 08.05.98
Reference:

1. Order (Status) No. 1 Environment & Forest Department dated 6.2.84
2. Order (Status) No. 213; Environment & Forest Depart Dated 30.3.89

Order:

As per the Reference 1 cited Order (status) No. 1 Environment and Forest
department dated 06.02.1984, the Tamil Nadu Pollution Control Board was asked to
inform all the local bodies to prepare the list of highly polluting industries situated
up to 1 km from the rivers, streams and dams and no highly polluting industries
should be established up to 1 km from any rivers, streams and dams. In the
Environment and Natural Resources Ordinance (Status) No. 213 dated 30.3.1989,
the Government has mandated that highly polluting industries should not be set up
within 1 km of certain water sources. (A detailed list of water sources 1s also attached
in the same order).

2. Pursuant to the order issued by the Hon’ble Supreme Court of India in a case
filed by the Vellore Citizen Welfare Forum regarding the leather industry, the
Reference 2 cited Order (Status) No. 213 Environment and Forest dated 30.03.89
have been directed to strictly adhere immediately and no new factory mentioned in
the annexure should be set up 1n the prohibited area and the committee constituted
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for the same has been ordered to inspect the factories already established and to shift
them to an alternative place 1f necessary.

3 Many industries have been established near Cauvery, Pennayar, Palaru,
Vaigai, Thamiraparani and its tributaries before the awareness of pollution control
among people. The quality of land and water is greatly affected by outlet of the
industrial effluents and industrial effluents. If this is allowed to continue without
prohibiting, it is likely to affect the water resources and its nature, the health of the
people and the welfare of other living creatures. At present, the Government is
forcing the factories to set up public sewage treatment plants / private treatment
plants.

4. Currently industrial complexes are being set up by using water from some
industrial water sources. In order to protect the quality of water, considering the
water resources, people’s welfare, the welfare of other living creatures and
considering the welfare of millions of people based on the judgment of the Hon’ble
Supreme Court and the High Court, and also does not decline the mdustrial
development, the government has to take a policy decision about limiting the setting
up of water polluting industries.

5, On the basis of the circumstances mentioned in paragraph 4, to slightly extend
and vigorously implement the Order (Status) No. 23 Environment & Forest
Department dated 30.3.89, Order as follows.

1. Order (Status) No. 213, Department of Environment & Forestry, dated 30.3.89
should be implemented strictly and thoroughly.

2. No permission for setting up of highly polluting industries shall be granted
within 5 kms from the major water sources in Tamil Nadu such as Cauvery
and its tributaries, Pennaiyar, Vaigai, Thamirabarani and Palaru.

3. Before granting permission to take water from water sources to other types of
industries such as orange and green industries and setting up new industrial
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complexes, Public Works Department, Industry Department, and other
departments Environment and Forest Department should be consulted
respectively. This method will be suitable for the newly started industries in
the future.

4. Tamil Nadu Control Board should take steps to clarify the rules and
regulations for setting up Orange and Green Industries.

(By order of the Governor)
KS Sripathy

Secretary to Government

[Note: The Government in Letter (Ms.) No. 93/EC3/2019, dt. 17.09.2019 issued
amendment to G.O. (Ma.) No. 127. Efvlgonment and Forests Department, dated
08.05.1998 by exempting the foundry unif§ (new foundry units as well as expansion
of existing foundries), subject to the following condition.

1. (a) New/Proposed foundry establish with Induction Furnace/Cupola Furnace
with wet or dry Scrubber are exempted under G.O.(Ms.) No. 127, Environment
and Forests Department, dated 08.05.1998.

(b) Existing industry having valid consent order are permitted to go for
expansion with existing furnaces by addition of Induction/Cupola furnace for
the expansion quantity or conversion of existing furnaces to Induction/Cupola
Furnace with NPC designed Wet Scrubber or Dry Scrubber are exempted
under G.O. (Ms.) No. 127 Environment and Forests Department, dated
08.05.1998.

(c) Any conversion/modernization of the plant other than the furnaces having
valid consent order permitted under G.O. (Ms.) No. 127 Environment and
Forests Department, dated 08.05.1998.
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2. Foundry units generate more than 10 KLD of sewage shall install STP for
treatment and to have adequate land so as to gardening the treated sewage at
the norms of 35 KL/hectare of land for disposal of treated sewage. Medium
scale foundries (generation of sewage is 5-10 KLD) shall install septic tank
with dispersion trench and small-scale foundries (generation of sewage is
<5KLD) shall install septic tank with soak pit for treatment and disposal of
sewage.

3. All the new foundries/expansion of the existing foundries shall dispose the
waste water from scrubber for mould preparation or into elevated solar
evaporation pan. There shall not be any discharge of waste water into land or
water sources directly or indirectly.

4. All foundries irrespective of use of any type of sand, the used sand to be
recycled directly or indirectly about 75-80% The burnt sand and stag has to
be disposed either for fire bricks/fly ash bricks/hollow bricks making.
Residues from Solar Evaporation Pan shall be disposed along with burnt
sand.

5. All the foundries combinedly or individually shall dispose the solid wastes
such as slag for construction purposes or making fire clay bricks/fly ash
bricks/hollow blocks after pulverizing. |

Government of Tamil Nadu
Summary

Environment — Protection of Water Resources — Amendment to the Environment and
Forests Order (Status) dated 8.5.98 No. 127 is published.

Environment & Forest (Suka 3) Department

Government Order (T) No. 223 Dated 2.9.98

Reference:

1. Environment and Forest Department Order dated 30.3.89 (Status) No. 213



9E

2. Environment and Forest Department Order (Status) dated 8.5.90 No. 127
Order:

In the Environment and Forest Order (Status) No. 213, among others, 14
categories of industries mentioned in Annexure I of this order are no permission
should be granted to setting up of industries within 1 km from water sources
mentioned in Annexure I to this order. Then Environment and Forests Department
Order (Status) dated 8.5.98 No. 127, among other things, it was decided that no
industry should be allowed to set up within 5 km from the Cauvery and its tributaries,
Pennyar, Vaigai, Palaru and Thamiraparani.

In particular 14 categories of industries mentioned in Annexure I of the order
dated 30.03.89 are located within 5 km from the major water sources, as the
Government 1s of the opinion that construction should not be permitted within a
distance of 5 km, the Education Environment and Forest Department Order (Status)
No. 8.5.90, the Government hereby publishes the following amendment to 127.

Correction

1.5.90 Revised Environment and Forestry Ordinance (Status) No. 127, the phrase
found in Subsection 2 of Bandi 5, is 5 km from the Kair and its tributaries,
Beimanyar, Palaru, Vayaga and Namiberani rivers as the main water source in Tamil
Nadu. Any industrial activity that would cause excessive water discharge within
meter distance shall not be allowed to be established”. In response to this, read the
following order “within 5 km from the major water sources of Tamil Nadu namely
Kair1 and its tributaries, Poiyaru, Pannu, Vaigai and Tamiraparani rivers. Within
meter distance Environment and Forestry Ordinance (Nin) No. dated 30.3.80. 210
also allowing the establishment of factories of the kind mentioned in Annexure

As per the order of Mr

KS Sripathy Secretary to Govt.
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Imposition of restrictions — Orders - Issued. :

ENVIRONMENT AND FORESTS (EC-I) DEPARTMENT

G.0O.Ms.No.213 Dated the 30% March 1989
Read:- -
1. G.0.Ms.No.1, Environment Control Dated 6.2.84.

From the Member — Secretary, Tamil Nadu Pollution Control Board
Lr.No.BMS (1)/ 18878/88/ Dated 23.8.88.

3. From the Chairman, Tamil Nadu Pollution Control Board Lr.BMS
(1)/44365/88 dt.3.11.88 and letter of even No. Dated 30. 12.88.

ORDER

In the Guvcrnment"'_ Order first read above, the Government have ordered,
among other things; that no industry causing serious water pollution should be
permitted within one kilometer from the embankments of rivers, streams, dams
etc., and that the Tamil Nadu Pollution Control Board should furnish a list of such
industries to all local bodies. It has been suggested that it is necessary to have a
sharper definition for water sources so that ephemeral water collections like rain
water pund}a, drains, sewerages (bio-degradable) etc:; may be excluded from the
purview of t1_he above order. The Chairman, Tamil Nadu Pollution Control Board has
stated that the scope of the Government Order may be restricted to TeServoirs,
rivers and public drinking water sources. He has also stated that there should be a
complete ban on location of highly polluting industries within 1 kilometer of certain
water sources. . : :

2. | The Government have carefully examined the above suggestions. The
Government impose a total ban on the setting up of the highly polluting industries
mentioned in Annexure ‘~ 1" to this' order within one kilometer from the
embankments of the water sources mentioned in‘Afifiexure - Il to this order.

3. | The Government also direct that under any circumstances if any
highly puﬂu@ing industry is proposed to be set up within one kilometer from the
embankments of water sources other than those mentioned in Annexure - II to this
order, the Tamil Nadu Pollution Control Board should examine the case and obtain
the approval of the Government for it. e

* 4. The reccipt of this order may be acknowledged
; (BY ORDER OF THE GOVERNOR)
M 'D.SUNDARESAN
; COMMISSIONOR AND SECRETARY TO GOVERNMENT
nnexure - I to the G.0. Ms.No. 213 Dated 30.3.1989

LIST OF HIGHLY POLLUTING INDUSTRIES
Distilleries T, = :
Tanneries, Sago, Sugar, Dairies and Glue,
Fertilizer.
Pulp & Pa{;:cr (With dig:étgter]: ] : :
Chemical units generating trade effluent containing such pollutants which may
pollute Em,', water and land before treann'ent_and those chemicals which may

nA W e

e
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Petroleum Refinery

bl e

. Ceramics.

Textile Dying Units.
Steel Plant (Electroplating, Heat Treatment ete)
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1

alter the environmental quality by undergoing: physical, chemical and|biological

- 10.Thermal Power stations (except Natural Gas / LNG/ CNG /Naphtha / Biomass

based power plants,

Power plants nsing ducl fuel of biomass & coal upto 25

MW, Power Plants usiug waste heat recovery hailer without any auxiliary fucl)
[Amendment issued vide'Letler (Ms). Ne.85, EC.3/2019, Dated 26.08.2019]
11.Basic Drug Manufacturing Units

12 Pesticide
13.Ashestos ;
14. Foundries

[Note: The Government in G.O. Ms. No. 127/E&F/EC Dept./ECIII/dt.-
read with G.0. MS.Neo. (ID) 223 /E&F/EC.I1/dt. 2.9.1998 have issu
imposing a total ban of setting up of the above mentioned highly

industries within 5 kilometers from the embankments of thé follo

8.5.1998
ed" orders
polluting

wing rivers.

1, Cauvery and its tributaries :
2 Pennaiyar
3. Palar ’
4, Vaigai :
5. Tamirabarani], - y :
Annexure - II to the G.0.Ms. 213 dated 30.3.1989
_ LIST OF RIVERS, STREAMS, RESERVOIRS ETC.
Sl Rivers Tanks and :  Canals |
| No ; Reservoirs :
@ (2) (3) . (4)
CHENNAI, THIRUVALLUR AND KANCHEEPURAM DISTRICT ' :
1. | Araniyaru Chembarambakkam | Upper Supply Channel|(Poondi to
. Tanlk j Cholaﬂ.'a:amj ' ; ;
2. | Koratalaiyar Thenneri Hissa Tank | Lower Supply Channel
: (Cholavaram to Redhjll,rs]

3. | Cooum Uthiramerur Tank | Cheyyar Anicut Main Channel.
4. | Adyar Madurantagam Tank | S o0

5. | Palar .| Parayankalathur b

6. | Nagari Cooum Tank

7. | Nandiyaru Manimangalam

¥ Tank ; |

8. | Cheyyar ‘Poondi Reservoir s

B UM U AN
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h: - - Uarattupallam Keshmir Canal
8. - _ - Gunderi Pallam Reservoirs Right
1t and left side - Canals
SALEM m NAMAKKAL DISTRICTS
; Cauver}r Mettur Reservoir Mettur Canals (East & West Bank
: i Canals)
2. Thimmamrnutha.r ‘Yercadu Lake i -
3. | Vashishtanadhi - -
DHARMAPURI DISTRICT
1. Cauvdry Krishnagiri Krishnagiri Reservoir Main Canal
Reservoir
2. | Pennaiyaru Chinnar Reservoir | Bargur Tank Supply Channel (West
| & East)
3. | Palar Thunvalahalli Nedungal Anaicut Channel
Reservoir
4. | Chinnar I Bargur Big Tank Devanahalli Tank Supply Channel
5. | Chinnar II .| Mettur Reservoir | Chinnar Reservoir Right'side
: 1 s ' Channel :
6. | Bargur River Pambar -
7. | Pambar - -
| 8. Vaniar - -
9. Cll1nném - -
10. Pﬂ]aru - -
VELORE J'LH D THIRUVANNAMALAI DISTRICTS
1. | Palar. | Sathanur Reservoir | Mahendravadi Channel ' - Palar
oy - Anicut T
2. | Poiney Dusi Mamandur Kaveri Pak Channel - Palar Anicut
: Tank
3. | Cheyyar Kaveripakkam Tank | Sukkiramallur Channel - Palar
i : Anicut - ;
4. Pl:nnaijrvar . - Dari (Temmampathu) Channel -
. ' v ' Palar Anicut
3. Thurinjilim - Kavi Channel - Palar Anicut
6. - - Govindavadi Channel - Palar Anicut
7. - - Poiney Eastern main Channel -
: ‘Palar Anicut
8. - - 'Poiney Western main Channel -
Poiney Anicut : ]
9. - - Sathanur Reservoir PlT.IJECt Crma] -
: Poiney Anicut :
10. - - Sathanur Reservoir Project Right
bank Canal - Sathanur 'Re'senroir

(O Scanned with CHEN Scanner
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TRANSLATION 13 A

Registered Post with Acknowledgement Due

From To

Thiru V. Sivasubramanian, K. Balasubramanian,

Public Relation Officer/ 19/1, Rashi Kumari Palayam Street,

Deputy Town Planning Officer (PWD) Mohanur Post, MohanurTaluk,

Mohanur Taluk, Namakkal District Namakkal District 637015.

Na. Ka. No. A3/526/2023 Date: 05/01/2024.

Sir,

Sub: Right to Information Act, 2005 - Rural Development
Department, Namakkal District - Thiru K. Balasubrahmanian,
19/1 Rashi  Kumari  Palayam  Street, Mohanur post has given
application under right to information act submission of

information-regarding.

Ref: 1. Thiru Balasubrahmanyam, 19/1, Rasikumaripalayam
Street, Mohanur post, Namakkal district has given
petition dated 12/12/2023 received on 13/12/2023.
T

With reference to your petition submitted under Right to Information Act 2005, the
following information 1s provided regarding the pond, lake & puddle belong to Mohanur
Panchayat Villages, namely Aroor, pudhupatti, valayapatti in Mohanur Taluk Namakkal
district:

S No. | Details of information

118 The information sort by the petitioner is coming under the control of public Works
department and hence redirected to public work department

2, Valayapatti -1
N. pudhupatti - 0
Parali -2
Aroor - 1

3. Valayapatti-1 Lake.

N. pudhupatti two lakes
Parali - 2 lakes 2 ponds
Aroor - 1 lake

Sd/- XXXXXXXXX

Public Information Officer/

Deputy Town Planning Officer (PWD) Mohanur Taluk
Mohanur Taluk
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TRANSLATION 15A

Department of Water Resources
List of Tanks Under the Control of Srabanga Basin Sub - Division,

Namakkal
S.No. Name of Irrigatio | Surve | Revenue village Origin point
irrigation tank | n Length | y No.
1. | Pacchal Tank 70.870 46/2 Pachani Thirumanimutthar
2. | Suppu Chetty 7.720 94 Kalyani Thirumanimutthar
Lake
3. | Andikottan Kuttai 50.975 502 Kalyani Thirumanimutthar
4. | Sarkar 55.680 158 Sarkar Thirumanimutthar
Nattamangalam Nattamangalam
Tank
5. | Idaiyapatti Tank 29.890 60 Thirumalai patti | Thirumanimutthar
6. | Kathiranallur 110.430 229 Kathiranallur Thirumanimutthar
Tank
7. | Kannoorpatti 60.000 173/2 Kannoorpatti Thirumanimutthar
Periya Tank
8. | Navani Periya | 253.600 | 123/1 Navani Thirumanimutthar
Tank
9. | Elur Tank 150.000 423 Pani Thirumanimutthar
10.| Pelukkurichi Tank | 41.230 66 Pelukkurichi Thirumanimutthar
11.| Pallipatti Tank 46.830 21 Pandhu kuzhi Thirumanimutthar
12.| Thaligai Tank 47.910 86 Thaligai Thirumanimutthar
13.] Thindamangalam 69.220 348 Thindamangalam | Thirumanimutthar
14.| Twister Tank 43.230 353 22 Twister Thirumanimutthar
6/1
15.| Konur Tank 41.210 64 to Konur Thirumanimutthar
88
16.| Keezh Sathambur | 72.970 346 Keezh Sathambur | Thirumanimutthar
Tank
17.| Pudhupatti Mel [ 48.540 349 Pudhupatti Karaippotanar
Lake
18. Govindhampillai 58.530 312 Pudhupatti Karaippotanar
Pond
19.| Dhipramadevi 127.490 | 175/1 Dhipramadevi Karaippotanar
Tank
20.| Sarappalli Tank 66.580 115/1, Singalaambai Karaippotanar
2&3
21.| Kasturipatti Tank | 104.020 100 Mutthanchetty Karaippotanar
22.| Wark Tank 71.330 198 Qonaai Karaippotanar
23.| Karuppanappati 41.910 177/1 | Vardharajapuram Karaippotanar
Eri
24.| Pavitthiram Tank 82.920 188 Pavitthiram Iyyar
25.| Sevindhipatti 59.140 81 Sevindhipatti Karaippotanar
Tank
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26.| Pappangulam 213.760 | 331/12 Muthukapatti Karaippotanar
Pond

27.| Pazhaiyapalaiyam 94.220 59/4 | Pazhaiyapalaiyam Karaippotanar
Tank

28.| Sivanayakkanpatt | 85.170 191 Pazhaiyapalaiyam Karaippotanar
i pond

29.| Dhusoor Tank 222.430 189 Dhusoor Karaippotanar

30.| Arur Tank 153.800 | 460/3 Arur Karaippotanar

31.| Andhappuram 58.100 239 Andhappuram Karaippotanar
Tank

32.| Vettampaadi Pond | 89.690 42 Vettampaadi Karaippotanar

33.[ Pudhukulam Pond | 55.560 2/2 Thirumalaigiri Karaippotanar

34.| Thoothikulam 99.680 305 Thoothikulam Karaippotanar
Tank

35.| Periyakulam Pond | 146.720 141 Periyakulam Karaippotanar

36.| Chettykulam Pond | 57.590 366/1 Valavanthi Karaippotanar

Kombai

37.| Pommasamutthir 59.550 140/1 | Senthamangalam Karaippotanar
am Tank

38.| Ponnarkulam 153.070 | 150/1 Akkiyampatti Karaippotanar
Pond

39.| Pudhukulam Pond [ 41.890 108/1 Pudhukkombai Karaippotanar

40.| Sellipaalaiyam 22.650 81/3 Sellipaalaiyam Karaippotanar
Tank

41.| Erumaipatti 36.770 359 Erumaipatti Karaippotanar
periya tank

42.| Sarkar Valavanthi| 58.110 154 Sarkar Valavanthi | Thirumanimutthar
Tank

43.| Pirandagam Tank 65.460 85 Pirandagam Thirumanimutthar

44.| Irutpaanai Tank 84.310 121 Irutpaanai Thirumanimutthar

45.| Serukkalal Tank 116.950 254 Serukkalal Thirumanimutthar

46.| Idumbangulam 100.200 5LLL Idumbangulam | Thirumanimutthar

Tank
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TRANSLATION 17 A

Registered Post with Acknowledgement Due
AGRICULTURAL DEPARTMENT

From To

Thiru P. Babykala, M.Sc_, (Agri), K. Balasubramanian,

Public Relation Officer/ Agricultural Development Corporation
Deputy Director Agriculture (M.D.) 19/1, Rasikumarapalayam Street,
Agricultural Joint Directorate, Namakkal. Mohanur (Post), (Taluk),

Namakkal District — 637 015.

R.L.L A. Petition No. E 3/67/2024 Dated: 29/01/2024

Sub:  Right to Information Act, 2005 — Information sought under Right to Information Act —
Submission of information — reg.

Ref: 1. Letter No. Moo.Mu.75900/2023 (C3) dated 19/12/2023
issued by the Public Information  Officer cum  Private
Secretary  of  District  Collector (PWD) and received by
this office on 02/01/2024.

2 Informal Letter No. E4/7566/2023 of this office
dated 22/01/2024-.

kkckkkkckkkckckckskk ok khkck ks

With reference to the petition seeking information in reference 1 cited and based on the
information received under reference 2 cited above, the following information is submitted:

The gardens belonged to Agriculturalists in Namakkal District were not inspected for
the purpose of sale as housing plots by the
Answer for S.No.1

Agricultural Deputy Director. The plots sought for land survey through the Urban Land
Department alone are referred for Land Survey by the Agricultural Deputy Director and report
sent to the Urban Development Department.

Answer for S.N.2

The information regarding the extent of cultivation of agricultural lands during
01/01/1990 to 09/12/2023 were sought for The Namakkal District has been separated from
Salem District in the year 1997. Hence, the information is submitted with the available records:

SN. [ Year Total extent (Hectare)
1. | 2000-2001 218081
2. {2001-2002 210235
3.1 2002-2003 192589
4. [2003-2004 181091
5. [ 2004-2005 187717
6. | 2005-2006 221587
7. | 2006-2007 240634




1/B

8. 12007-2008 234762

9. [ 2008-2009 202215
10. [ 2009-2010 182544
11. | 2010-2011 197953
12 [ 2011-2012 162182
13. ] 2012-2013 134963
14 [ 2013-2014 171619
15. ]2014-2015 180018
16. [ 2015-2016 156303
17 | 2016-2017 111795
18 ]2017-2018 153264
19 | 2018-2019 154808
20. [ 2019-2020 155327
21 | 2020-2021 200792
22 [2021-2022 135965
23. | 2022-2023 187510

Answer for S.No.3

Survey report 1s sent by the deputy director, agriculture for the house site blocks as demanded
by the rural development department. There are no particulars available in this office regarding
the approval of house site blocks in the name of that department. Hence it is informed that there
are no such details maintained in this office.

Answer for S.No.4

In order to issue approval, a report 1s being submitted to rural development department after
thorough survey inspection done by officers from various departments including agricultural
department. Based on that the decision has to be taken by rural development department
regarding the issuance of permission for house sites. It 1s here by informed that based on the
documents available with revenue department, date of petition, survey report submitted by the
deputy director agriculture the land under cultivation, well and whether there are any water
sources.

Answer for S.No.5

There are no complaints regarding cutting of coconut trees as on date. Applications received
through rural development department are being enclosed along with chitta, A-registor and
adangal. The following information is submitted that based on that an inspection is being done
by the deputy director agriculture to see whether there are lands under cultivation, well and
water sources and reports are being submitted to the rural development department.

It is hereby informed that if in case aggrieved by this information, an appeal may be presented
before the appellate authority/ the deputy director agriculture, namakkal within 30 days from
the date of receipt of this letter.

Sd/- xxxx
Public Information Officer/
Deputy Director Agriculture
(Central Scheme)

Copy to:
Public Information Officer/Private Secretary to District Collector (PWD) Namakkal for
information.
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TRANSLATION 19 A

Registered Post with Acknowledgement Due
Agricultural Department

From To
Thiru S. Govindasamy, M Sc ., (Agri) Thiru Balasubramanian,
Public Information officer/ Agricultural Development Corporation,
Agricultural Deputy Director (M.D.)(G) 19/1, Rasikumarapalayam Street,
Office of the Agricultural Deputy Director Mohanur Post & Taluk,
Namakkal. Namakkal District - 637 015.
R.T.I. Act Petition No.E3/5229/2024 dated: 05/06/2024
Sir,
Sub: Right to Information Act, 2005 - Information sought under the
Right to Information Act — Submission of Information — reg.
Ref: 1. Letter No.10/2024-25 sent by the Assistant Director,
Agriculture, = Mohanur  dated  08/05/2024  received in  this
office on 09/05/2024.
2 Letter No.10/2024-25 of the Assistant Director,

Agriculture, Mohanur dated 29/05/2024.

The following information is given based on the information received through the letter
2" cited above based on your petition 1 cited above.

Answer for Q:1

It is hereby informed that since the question is not clear, answer could not be given
Answer for Q:2

Based on the availability of documents in the office of the Assistant Director,
Agriculture, Mohanur for the period from 2019-20 to 2023-24, the details of extent of
cultivation of food crops in Parali, Valayapatti, Arur and Na. Pudhupatti is enclosed herewith.

Answer for Q:3

It is hereby informed that the information regarding subsidy particulars of
Agriculturalists for the last 5 years contains 300 pages.

According to Section 7(3) of Right to Information Act, the copies of required document
shall be furnished on payment of cost for xerox copies (A4 Size) at the rate of Rs.2/- per page
totally Rs.600/- for 300 pages may be deposited in State Bank of India and on submission of
counterfoil the copies will be furnished. The payment mode and account details are given
below:

Other Administrative Service — 60 other services — 118 copies under Right to
Information Act, 2005 — AA - Collection of fee under Right to Information (Fees) Rules 2005-
227 — Non-Taxation Fees — 39 Translation and Printing Fees” (DPC 0070 60 118 AA 22739)
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OR
Cash may be deposited 1n this office
OR
Copies may be obtained by issuing Cheque or D.D. in the name of Public Information Officer,

Namakkal.

It is hereby informed that if in case aggrieved by this information, an appeal may be presented
before the appellate authority/ the deputy director agriculture, namakkal within 30 days from
the date of receipt of this letter.
Sd/- xxxx
Public Information Officer/
Deputy Director Agriculture
(Central Scheme)

Encl: Report submitted regarding extent of cultivation of crops for the period from 2019-20 to
2023-24

Telephone No. 04286-281369

Email ID: dfonamakkal@yvahoo.co.in
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TRANSLATION 24 A

Department of Agriculture — Crop Cultivation Area Report

Year 2019 -2020

Area — Hector

.No. Crop Prani Valaipatti Aarur Na.Pudupatti
Nel 25.00 4.00 20.00 8.00
2. Solam (E) 5.00 5.00 6.00 22.00
3: Solam (ma) 210.00 185.00 165.00 230.00
4, Thivana Solam 0.00 0.00 0.00 0.00
= Kampu 0.00 0.00 0.00 0.00
6. Makasolam (E) 6.00 5.00 0.00 0.00
7. Makasolam (ma) 30.00 193.00 59.44 172.00
8. Ulunthu (E) 0.00 0.00 0.00 0.00
9. Ulunthu (ma) 5.00 3.00 0.00 2.82
10. pasi paruppu (E) 1.00 0.00 0.00 0.00
11. | pasi paruppu (ma) 3.00 0.00 0.00 0.00
12. | Thatta payaru (ma) 0.00 0.00 0.00 0.00
13. Thuvarai (E) 0.00 0.00 0.00 0.00
14. Thuvarai (ma) 0.00 5.00 0.00 1.00
15. Kondakadalai 0.00 0.00 0.00 0.00
16. ner payir (ma) 0.00 6.00 0.00 5.15
17 Kollu (ma) 1.00 2.00 0.00 1.91
18. Suriyakanthi (E) 0.00 0.00 0.00 0.00
19. Nilakadali (E) 9.00 0.00 5.00 6.00
20. Nilakadali (ma) 150.00 34.00 11.00 10.00
21 Ellu (E) 0.00 0.00 0.00 6.00
22. Ellu (ma) 4.00 22.00 13.90 0.00
23. Amanaku (E) 10.00 2.00 2.20 6.00
24. Amanaku (ma) 0.00 18.00 4.00 0.00
25. Paruthi (E) 0.00 0.00 0.00 2.00
26. Paruthi (ma) 6.47 13.00 20.00 0.00
27. | Karumpu (nadavu) 0.00 0.00 2.00 0.00
28. Karumpu (kaitai) 0.00 0.00 2.00 0.00
29, Thaikaipundu 0.00 0.00 0.00 0.00
30. Sanapu 0.00 0.00 5.00 0.00
31, Korai 0.00 0.00 0.00 0.00
32, Thaennai 0.00 0.00 0.00 0.00
33. Ennaipanai 0.00 0.00 0.00 0.00
34. Thivanapul 0.87 0.00 0.30 0.00
35, Total 466.34 305.40 252,15 904.00
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Department of Agriculture — Crop Cultivation Area Report

Year 2020 -2021

Area - Hector

.No. Crop Prani Valaipatti Aarur Na.Pudupatti
1. Nel 10.00 4.00 20.00 8.00
2. Solam (E) 11.00 5.00 6.00 22.00
A Solam (ma) 199.00 185.00 165.00 230.00
4, Thivana Solam 0.00 0.00 0.00 0.00
5. Kampu 0.00 0.00 0.00 0.00
6. Makasolam (E) 4.70 5.00 0.00 0.00
7. Makasolam (ma) 42.20 193.00 59.44 172.00
8. Ulunthu (E) 0.00 0.00 0.00 0.00
9. Ulunthu (ma) 0.00 3.00 0.00 2.82
10. pasi paruppu (E) 0.00 0.00 0.00 0.00
11. pasi paruppu (ma) 0.00 0.00 0.00 0.00
12. | Thatta payaru (ma) 0.00 0.00 0.00 0.00
13. Thuvarai (E) 0.00 0.00 0.00 0.00
14. Thuvarai (ma) 0.00 5.00 0.00 0.00
15, Kondakadalai 0.00 0.00 0.00 0.00
16. ner payir (ma) 0.00 6.00 0.00 5.15
17 Kollu (ma) 0.00 2.00 0.00 1.91
18. Suriyakanthi (E) 0.00 0.00 0.00 0.00
19. Nilakadali (E) 9.00 0.00 5.00 6.00
20. Nilakadali (ma) 90.00 34.00 11.00 10.00
21. Ellu (E) 0.00 0.00 0.00 6.00
22, Ellu (ma) 13.85 22.00 13.90 0.00
23. Amanaku (E) 0.00 2.00 2.20 2.00
24. Amanaku (ma) 15.55 18.00 4.00 0.00
25. Paruthi (E) 0.00 0.00 0.00 2.00
26. Paruthi (ma) 0.00 13.00 20.00 0.00
e Karumpu (nadavu) 0.00 0.00 2.00 0.00
28. Karumpu (kaitai) 2.40 0.00 0.00 0.00
29. Thaikaipundu 0.00 0.00 5.00 0.00
0. Sanapu 0.00 0.00 0.00 0.00
31, Korai 0.00 0.00 0.00 0.00
82, Thaennai 0.00 0.00 0.00 0.00
33. Ennaipanai 0.00 0.00 0.00 0.00
34. Thivanapul 0.00 0.00 0.30 0.00
35, Total 397.70 497.00 315.84 472.88
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Department of Agriculture - Crop Cultivation Area Report

Year 2021 -2022

Area — Hector

.No. Crop Prani Valaipatti Aarur Na.Pudupatti
Nel 24.20 3.00 32.99 5.00
2, Solam (E) 25.73 46.00 15.00 22.00
3. Solam (ma) 178.00 176.00 188.00 227.00
4. Thivana Solam 0.00 0.00 0.00 1.41
5. Kampu 0.00 0.00 0.00 0.00
6. Makasolam (E) 20.00 7.00 10.00 9.00
7. Makasolam (ma) 65.00 30.00 7.00 85.00
8. Ulunthu (E) 0.00 0.00 0.00 0.00
9. Ulunthu (ma) 0.00 3.00 0.00 4.40
10. pasi paruppu (E) 0.00 0.00 0.00 0.00
11. pasi paruppu (ma) 0.00 0.00 0.00 0.00
12. | Thatta payaru (ma) 0.00 0.00 0.00 0.00
13. Thuvarai (E) 0.00 0.00 0.00 1.00
14, Thuvarai (ma) 2.10 0.00 0.00 0.00
15. Kondakadalai 0.00 0.00 0.00 0.00
16. ner payir (ma) 0.00 0.00 0.00 0.00
17. Kollu (ma) 1.00 2.00 1.00 1.00
18. Suriyakanthi (E) 0.00 0.00 0.00 0.00
19. Nilakadali (E) 62.00 5.00 5.00 7.00
20. Nilakadali (ma) 95.00 35.00 15.00 53.00
21. Ellu (E) 1.84 0.00 3.00 3.54
22. Ellu (ma) 0.00 4.00 2.00 0.00
23 Amanaku (E) 0.40 0.00 0.00 1.00
24. Amanaku (ma) 6.00 7.00 5.00 6.00
23. Paruthi (E) 0.35 40.00 0.00 1.52
26. Paruthi (ma) 0.00 0.00 25.00 0.00
A Karumpu (nadavu) 0.50 0.00 3.00 0.00
28. Karumpu (kaitai) 3.00 0.00 2.00 0.00
29. Thaikaipundu 0.00 1.00 1.00 0.00
30. Sanapu 0.00 0.00 0.00 0.00
31 Korai 0.00 0.00 0.00 0.00
32. Thaennai 0.00 0.00 0.00 0.00
33. Ennaipanai 0.00 0.00 0.00 0.00
34. Thivanapul 1.1 0.00 0.55 0
35, Total 486.22 359.00 315.54 427.86
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Department of Agriculture - Crop Cultivation Area Report

Year 2022 -2023

Area — Hector

.No. Crop Prani Valaipatti Aarur Na.Pudupatti
ol Nel 20.00 5.00 16.00 7.00
2. Solam (E) 36.00 92.00 45.00 62.0
3. Solam (ma) 148.00 90.00 160.00 101.00
4. Thivana Solam 0.00 0.00 0.50 0.00
5. Kampu 0.00 0.00 0.00 0.00
6. Makasolam (E) 65.00 34.00 35.00 61.00
7. Makasolam (ma) 105.00 118.00 80.00 140.00
8. Ulunthu (E) 0.00 0.00 0.00 0.00
9. Ulunthu (ma) 0.00 0.00 7.00 8.00
10. pasi paruppu (E) 0.00 0.00 0.00 0.00
11. | pasi paruppu (ma) 0.00 0.00 0.00 0.00
12. | Thatta payaru (ma) 0.00 0.00 0.00 0.00
13. Thuvarai (E) 0.00 0.00 0.00 0.00
14. Thuvarai (ma) 3.00 4.00 0.00 0.00
15. Kondakadalai 0.00 0.00 0.00 0.00
16. ner payir (ma) 0.00 0.00 0.00 0.00
17. Kollu (ma) 0.00 0.00 0.00 0.00
18. Suriyakanthi (E) 0.00 0.00 2.00 1.00
19. Nilakadali (E) 32.00 8.00 22.00 25.00
20. Nilakadali (ma) 70.00 25.00 30.00 1.00
21. Ellu (E) 3.00 4.00 2.00 4.00
22. Ellu (ma) 0.00 0.00 0.00 0.00
23 Amanaku (E) 1.00 0.00 1.00 0.00
24. Amanaku (ma) 0.00 0.00 12.00 0.00
23. Paruthi (E) 0.00 0.00 17.00 2.00
26. Paruthi (ma) 2.00 65.00 10.00 0.00
27. | Karumpu (nadavu) 5.00 1.00 3.15 3.00
28. Karumpu (kaitai) 0.00 0.00 0.00 0.00
29. Thaikaipundu 0.00 1.00 0.00 0.00
30. Sanapu 0.00 0.00 0.00 0.00
31 Korai 0.00 0.00 0.00 0.00
32. Thaennai 0.00 0.00 0.00 0.00
33, Ennaipanai 0.00 0.00 0.00 0.00
34. Thivanapul 1.50 0.00 0.00 0.00
35, Total 496.50 447.00 443.30 415.00
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Department of Agriculture — Crop Cultivation Area Report

Year 2023 -2024

Area — Hector

.No. Crop Prani Valaipatti Aarur Na.Pudupatti
Nel 16.00 5.00 16.00 7.00
2. Solam (E) 72.00 38.00 57.00 62.00
e Solam (ma) 199.00 150.00 183.00 108.00
4. Thivana Solam 3.00 0.00 0.00 0.00
= Kampu 0.00 0.00 0.00 0.00
6. Makasolam (E) 79.00 42.00 45.00 66.00
7. Makasolam (ma) 116.00 136.00 96.00 67.00
8. Ulunthu (E) 0.00 0.00 0.00 0.00
9. Ulunthu (ma) 4.00 4.00 4.00 2.00
10. pasi paruppu (E) 0.00 0.00 0.00 0.00
11. pasi paruppu (ma) 0.00 0.00 0.00 0.00
12. | Thatta payaru (ma) 0.00 0.00 0.00 0.00
13. Thuvarai (E) 0.00 0.00 0.00 0.00
14, Thuvarai (ma) 0.00 0.00 0.00 0.00
15. Kondakadalai 0.00 0.00 0.00 0.00
16. ner payir (ma) 3.00 3.00 3.00 4.00
17. Kollu (ma) 0.00 0.00 0.00 0.00
18. Suriyakanthi (E) 0.00 0.00 0.00 4.00
19. Nilakadali (E) 40.00 13.00 25.00 27.00
20. Nilakadali (ma) 67.00 25.00 30.00 3.00
21. Ellu (E) 9.00 3.00 0.00 3.00
22, Ellu (ma) 0.00 0.00 2.00 0.00
23. Amanaku (E) 4.00 1.00 3.00 2.00
24. Amanaku (ma) 7.00 7.00 0.00 0.00
25. Paruthi (E) 2.00 0.00 3.00 2.00
26. Paruthi (ma) 0.00 59.00 39.00 0.00
e Karumpu (nadavu) 0.00 0.00 0.00 0.00
28. Karumpu (kaitai) 6.00 0.00 3.00 0.00
29. Thaikaipundu 0.00 0.00 0.00 0.00
30. Sanapu 0.00 0.00 0.00 0.00
31. Korai 0.00 0.00 0.00 0.00
82, Thaennai 0.00 0.00 0.00 0.00
33. Ennaipanai 0.00 0.00 0.00 0.00
34. Thivanapul 0.00 0.00 0.00 0.00
35, Total 627.00 486.00 521.00 357.00
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Sub:

Ref:

TRANSLATION 26 A

Telephone No. 04286-281369
Email ID: dfonamakkal(@yahoo.co.in

TAMIL NADU FOREST DEPARTMENT

District Forest Office,
Namakkal Forest Division,
Namakkal.

Na. Ka. No0.4821/2024/M2, dated 11/06/2024

Right to Information Act, 2005 - Thiru K. Balasubramanian, Agriculture Development
Corporation, General Secretary, Mohanur has sought for information under the Right
to Information Act — reg.

Petition dated 15/05/2024 of Thiru K. Balasubramanian,
Agriculture Development Corporation, General Secretary,
Mohanur.

With reference to the letter cited above under the Right to Information Act, 2005 the

following details are furnished.

Q.
No.

Details sought Information furnished

1.

How many trees are erected in the | Nearly 25000 trees are erected in
Kasthuri mount and its locality of | Kasthurirangan Forest by the Forest
Parali, Arur, N. Pudhupatti, | Department from the period 2003
Valayapatti  Villages, Mohanur
Taluk, Namakkal District for the
period from 01/01/1990 to
15/05/2024

How many trees are available in the | There 1s no particulars found in this
panchayats of sorrounding of | regard.

Kasthurirangan mount for the period
from 01/01/1990 to 15/05/2024.
What kind of trees are available.

National bird peacocks are available | No Sensex was not taken in this regard
in these four panchayats. Whether | to find out how many peacocks
the forest department has taken any | available.

sensex to find out how many
peacocks are still available.

Deers are found in the forest area of | No such details are maintained in this
Arur, Mohanur Taluk, Namakkal [ office in this regard.

District. Whether any sensex has
been taken to find out how many
deers are available and further to
find out what kinds of animals are
found in the forest area and send me
the report.




TRANSLATION 26 B

Reply information is given for the queries sought for by the Applicant. If the details are
not satisfied or any other details are required, the Applicant may apply for appeal within 30
days.

Appellate Authority, District Forest Officer, Namakkal Forest Division, Office of the District
Collector, Nallipalayam (Post), Namakkal — 637 003.

Sd/- xxxxx

Public Information Officer,

District Forest Office,

Namakkal Forest Division
To:
Thiru. K. Balasubramanian, Agricultural Development Corporation, General Secretary, 19/1,
Rasikumarapalayam Street, Mohanur Post, Namakkal District 637 015.
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TRANSLATION 27 A

Telephone No. 04286-281369
Email ID: dfonamakkal(@yahoo.co.in

Na. Ka. No.8507/2023/M2 District Forest Office,
Namakkal Forest Division,
Namakkal

Date: 11/10/2023

Sub: Complaint Petition — One, Thiru Balasubramanian, Agricultural Development
Corporation, General Secretary, Mohanur Post, Namakkal District — the Deers found
near the bushes in the lake belongs to water sources of Public Work Department of Arur
Village, Mohanur Taluk, Namakkal Village are spoiling the crops in the surroundings
of lake and hence sought to develop Deer Sanctuary in the 300 Acres of Meichal
Poramboke lands and also leave the deers in the Kasthuri Mount Forest — reg.

Ref:  Thiru Balasubramanian, Agriculture Development Corporation, General Secretary,
Mohanur Post, Namakkal District Petition dated 19/09/2023.

The trees which were situated in the Lake point of Arur Village, Mohanur Taluk,
Namakkal District have been removed. Apart from that since the surroundings of lake area has
been developed with Oak Trees and hence it has become dwelling place for the deers.

Since there are no trees in the surroundings of lake area the deers are frequently passing
through this area. Since the deer are more sensitive animal, there may be loss of life if

attempted to transport them. hence it is informed that there is no opportunity to consider this

query.
Sd/- xxxxxxxx
K. Rajangam,
District Forest Officer,
Namakkal Forest Division,
Namakkal
To

Thiru Balasubramanian,

Agricultural Development Corporation
General Secretary,

Mohanur Post,

Namakkal District 637 015

//BY ORDER//
Sd/- xoaxxxxx
SUPERINTENDENT
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TRANSLATION 28 A

From To

Thiru M. Sakthivel. Agricultural Development Corporation,
Public Information Officer/ 19/1, Rasikumarapalayam Street,
Deputy Rural Development Officer, Mohanur Post, Mohanur Taluk,
Panchayats, Mohanur Taluk. Namakkal District — 637 015

Cell: 94435 48316.

Na. Ka. No.T5/224/2024 Date: 20/06/2024

Sir,

Sub:  Right to Information Act, 2005 — Agricultural Development Corporation — Parali,
Pudhupatti, Arur and Valayapatti Panchayat — Details of construction of Checkpoints —

reg.

Ref:  Agricultural Development Corporation, 19/1, Rasikumarapalayam Street, Mohanur
Post, Mohanur Taluk, Namakkal District PIN Code-637 015 Application received in
this office on 24/05/2024.

As per the Section 2(f) of Right to Information Act, 2005, the letter cited above has
been received seeking information, the details sought for in queries 1 and 2 are answered as

follows:-

The details regarding Checkpoints of Valayapatti, Arur, Pudhupatti and Parali
Panchayats in Mohanur Panchayat Union, the Rural Development Department is furnishing the
said details collected from website 10 pages are available. The said 10 pages details are

furnished as information.

Encl: Checkpoints details — 10 pages.

Sd/- xxxxx
20/06/2024
Public Information Officer/
Deputy Regional Development Officer (Panchayats)
Mohanur Taluk.



29

EEZQ_—E
f

£
49V LY a3anssi - FZOT/OIET 0 parepdyy asey ta&ﬁ. W oA
b.EEEaU u.._:m.u.....h.n: & HOV: S, ﬁn_
. . i U0 :
i ESEE } EATIUR  10] NAY  Jatep, pue VN 000y 18 [auumy) fddng
0E0T-50T1 610T-E1-0ZON L L o K o o Eczh.h.,.ﬂ_m Eg&%&;éuhﬂ%ﬁhﬂ_iﬁgsﬂéﬁ HOOUV UINVHOW TVIIVIVN. £
kT, iy MO Eu.cu.n__ﬂsoﬂ-n
! : | orne-y  TRR e i
INTWIOVNVI (3
s Ea.”._nﬁ__ﬂm m_“..a_cu: SIMNOSHEY 0T 61 Joery e (aureyy
e : _ W PUT . TVHALY,
SRR AL S e IR ke HaRs) /oSy wommASUOL) Euzhﬂ,_m.u_ ...._tr._maean.sosaﬁamuhﬁﬁﬁﬁh?%ﬁuﬁﬁéﬁ HOOUVUANVHON TVNVAVN. 2
Eo sy Tanep SHMOM #SEEEEE___Q
4 orTEnd-y
INTWEDVNVIN  MTEY OH 2§ avou
Sy .pﬁq.”ﬁw Hﬂwﬁw SHEOUNOSTY  NIVIN ALLVAVAVIVA :
S10T-80-4Z $102-11-62 ON ON 1 08l  s000c O006KE R i i Emz,ﬂﬂﬁu§ﬁaz@%ﬁ¢ﬁﬂmusﬂmﬁﬁﬁmﬁaaﬁuzﬁéﬁ HOOUY HANVHON TVIIVINVN |
49 RRuod AL SXHOM  NIWVO ¥DFHD 20 :
L0z 16l 1 81 Lnel mst i o1 AUEDEY, S OOOIINOD. ok
ne MM e e e e e e
(54 uy) I i L ey oo PSR LRl s SO e e N A e
uogydaduy
BILT ] amgr suny 6 ] awmp ! ] | ! \
1 Aauadiasnn)) anaag siepunpy  oups ey In_-z_b“_a ” ; el AE 5! 1wy :
_E__u“_,.“.__.nu _”__,.n__urm o S| G Mmor  pped PUIBSONTY, 4 sugy (AL 0N, KdoRatmr) | Togs s | sareNOuog L apoypoy (TS imgugg TUEN  aumN WIN. - s
; N nomy LIRS =il ; om : ! i ; __ [ Mo _ XioA .-.-h-.a!.—t& wog g
1), . : : _ m ]
Vo I

B TR R T

Wiel ELI0ED P20Z-UNT-EL

punusd o Ry o Jusnnsedag
wausdojaisg [Riny jo Ansun
RN D ADD)

e

_._ﬂsﬁsﬁiﬁ oum aunypuadxa asu0 s Tujouo 3q [[Im STIGIS Hio,
. i HEUQRS LAy ne,_ AoiEpui v pageg
b o — . " -ty e u-:z

oM J0 spreap pue Sutioyuo)y Jof podng spueaig 7oy

13y asjuwIeng Jufodws [ny [RUGiIEN [YPUSS Funeep 1]

G Sranned with DHEN Scannar




(O scanned with DHEM Scanrmar

HONYHOW
a A...H.E a c 3 e
e 4
L
: R TR
1OV 1LY aNQ aansst FTOZ/ONIE ] sun payepdiy 15wy aoday - XY af pEoj
T _ ot s _ SeRmm e z..-.s..ﬂ_.f.i||._|.-.- iy A
INIWADYNYIWO H [pmmy)y ! . |
| Anunuioy  BuSIANH SAOMNOSTW  Addng, ! i
et i eAREUR] J0)INANUY  I3jEM, pUE iAnedure
O IHTErSOS10T01-E00N saA 1 09 o960t ooostt UL ._En&.a___.t_whﬁ.,. Emﬁﬁﬁ Em@;wﬂwﬂam u_Epu_“_nﬁ.EB MOOUVHNNVHOR TVIIVIAVN. |
A | | Jo nsuoyy sy SHHOM/ wreq o9 ; |
_ : | | Or1gnd-y. uoiqen jo, : ]
| m | bt ousy | e
noz el WAL TLLUOL WSL M L oHMEl o oHzoo @b lomel | we HET b M b ne T oHe e e He i
A..:ﬁﬂm.u. a - . - e L TE .. mikas dom PR PR, N — vy e, .|I|d|.|.”| ...II||.I|II.1_.-|..m.s.. e e i o ey L s —— |y - PP
wondasuy i i .
kg . ERIEERERRT Y E___uu_w.w:__: SAEPHELY  adujs (=1 awey) | adKp e Kaoda | ey
papapdmny  paaEg 10 uunomy N h._auuﬁ-n.._ ey e MR Y10 s L SNENL | iy TN
i T Ay e e e Sy | v TR o sy [N E_ TN v _.,ﬁ.._h.m wwpueg porg  pwag NS
! junowy i _ﬁ ; ] i | |
| mer- | f e ; i ! . | ;
“iligna) _ uy
g ns s..I A UL EIS fiopy
A T SRR S pRadyy
o TSR QRS TR nedngaung: m;minhu_m,... B -
e =_§ o) fenba 10w sisApeere amyp Aurodu0 24 jim SHES JoN
T R ST T ; _..Eﬁnuu&: pay Qompus || jaajag)
R L R e ..L._,. e e i A T o

oM J0 SIIRIIP puw Supionuogy 1oy woday Imsuiq 719y

T R ELET

Wd CLRDC0 p20Z-UNMEL
jeawdopaang 2Ny o juaunsedag
wawdeieang (einy jo Ly
EIpIY JO JADD)

10y asuriEns Wwewfojdus [winy [EUoEN (UPUED BWIEYEY Byl




31

(O scanned with DHEM Sconrar

HINVHOW
‘Old
bt 49
1OV 1LY H3ANO a3nsst
PINTAONIET Tuo payepdry ssw yaoday 35T 0] profbwog

- : . R T T e m R
Anunwiwiogy INAWIDVNYIN mednpng N H _
_ o joj Bunsaasel  SAOUNOSEY) O/H =
B, T . ; IBAEyoUT] WRC YOOUD  IOIBM PUE  TVMPLIVN. thednpgny Eﬂ% LLLV:
6102-60-+2 $102-+-100N ON 1 0 9 000 o ey iomasmeon, OL ONLY O 0900062 zsﬁh_ﬁﬂ.n HVANAM yvHOW TV VIV 1
1 nog. Sy SHYOM LrEq p0ayD |
Jousuoy C O OIENd=Y 19pInog JOI : . ;
- o — . e —— ey - i it e T e gy el e e X -.:%Engu i H
TOT  fel N 4 ML HST @kl o ner fz o pol o T R R T T S R e e e
uopdasny . ; } ; I g
aegy neq LalL | (= amiy I . I i
; ANIIIATOY AT skepuely  omE LTV ,..E.._Zh.ﬁuu_ aun _ { ik
paapdmny  paLeg 0 i amomy adiy, yaog .n-ﬂ.ﬂu...-u v N [ SRS Lo JWEN o aunep EICLEN
NADAY  MOAL o e P E_““_-.“_i LTIETIES _.uu___uu.m R e e SR T L THOM _.-ﬁ..hm.:h}u-:. Polg | wpmsig NS
[e1ay, | g : i

CARET R W E RN TR T

ju JLUGNS .a____ Plan AsoiEpuEw [je pajag,
10y

Ft0a jo SpElap pow Bnuoyuogy doj poday swend 7oy

T TR E L

el £ UBIED BZ0Z-UNP-E )

DL SIBARD [EINY JO JuswEdeg 19y 8MURIENG JuswAo|dw3 |RINY EUONEN PUES FUNTURW 8y
sl A BARG 1RINY Jo Aaguw !
P jo TAGE




32

The Mahatma Gandhi Matlonal Rural Employment Guarantee Act

R6.12 Dynamic Report for Monitoring and details of works

MNate;
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From

Thiru V. Sivasubramanian,

Public Information Officer/

Deputy Regional Development Officer (PWD)
Mohanur Taluk, Namakkal District.

Na. Ka. No.A3/223/2024

TRANSLATION 40 A

To

Thiru. K. Balasubramanian,
Agricultural Development Corporation,
19/1, Rasikumarapalayam Street,
Mohanur Post, Mohanur Taluk,
Mohanur Post, Mohanur Taluk,
Mohanur Post, Mohanur Taluk,

Dated 20/06/2024

Sir,

Sub:  Right to Information Act, 2005 — Agricultural Development Corporation — Parali,
Pudhupatti, Arur and Valayapatti Panchayat — details of Water sources — Details

furnished - reg.

Ref: Thiru K. Balasubramanian, Agricultural Development Corporation, 19/1,
Rasikumarapalayam Street, Mohanur Post, Mohanur Taluk, Namakkal District, PIN
Code-637 015 — Application received in this office on 24/05/2024.

With reference to the letter cited above received under Right to Information Act, 2005

under Section 2(f), General Category Serial No.3, the following details are furnished:

Serial No.3

The details of water sources 1n Parali, N. Pudhupatti, Arur and Valayapatt: Panchayats

of Mohanur Panchayat Union in Rural Development Department are enclosed herewith.

Encl: details of water sources

Sd/- XXOIXKXXXX

Public Information Officer,

Regional Development Officer, (General),

Mohanur Taluk.
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TRANSLATION 43 A

Register Post
Department of water resources

From: To:

Er. P. Vijayakumar, M E, Mr. K. Balasubramanian,

Public information officer General secretary,

and Assistant executive engineer, Agricultural development corporation,
Department of water resources, 19/1, Rasikumarapalayam street,
Sarabanga Basin Subdivision, Mohanur (po),

Namakkal - 673003. Namakkal - 637015.

Letter No. 269/ F: 106 /AEE(N)/ 2024/ Dated: 02.07.2024

Respected,
Subject : The Right To Information Act, 2005 - Reply to the petition given by Mr.
K. Balasubramanian, Namakkal under the Right to Information Act,
2005 - Reg.

Reference : Petition given by you dated 31.05.2024 (Received in this department on
03.06.2024)

The response to your Right To Information petition is as follows:

Answer For Question No. 1: The rivers in Namakkal district are the Cauvery River,
Thirumanimutharu river, Karaipottanaaru river and Ayyaru River.

Answer For Question No. 2 and Question No. 7: Cauvery River - irrigated area 6538.06
hectares, Thirumanimutharu River - irrigated area 5858.96 hectares, Karaipottanaru River -
irrigated area 3301.50 hectares, Ayyaru River - irrigated area 82.86 hectares.

Answer to Question No. 3: Cauvery River - Jedarpalayam (Big Dam), Thirumanimutharu -
30 Dams (Small), Karaipottanaru - 50 Dams (Small)

Answer to Question No. 4. The Karaipottanaru River originates in Namakkal district and
merges into the Cauvery River in Kaduvetti village of Trichy district.

Answer to Question No. 5: The Karaipottanaru River originates in Namakkal district and
merges into the Cauvery River in Kaduvetti village of Trichy district.

Answer to Question No. 6: The Karaipottanaru River originates in Namakkal district and
merges into the Cauvery River in Kaduvetti village of Trichy district.

Answer to Question No. 7 : In Namakkal district, the Cauvery River 1s 86 km. long,
Thirumanimuthar River - 73 km. long, Karaipottanaru River - 54 km. long, Ayyar River - 5
km. long

Answer For the Question Nos. 8,9,10 : There is no document on this subject in the files of
this office.



Address of the Appellate Officer:
Executive Engineer, Department of Water Resources, Sarabanga Basin SubDivision,
Asthampatti, Salem - 636 007.

-Sd-xxx
Public information officer and
Assistant executive engineer,
Department of water resources,
Sarabanga Basin Subdivision,
Namakkal.
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FIRST CENSUS OF WATER BODIES

(Reference year 2017-1 8)

DISTRICT WISE NUMBER OF WATER BODIES

]

| Number of Water Bodies
S.No. | | L
i District Ponds Tanks Lakes
(1) | (2) (4) (5) (6)
1 |ARIYALUR 1051 508 723
2 |CHENNAI 142 126 24
3 |COIMBATORE 615 42 a7
4 |CUDDALORE 1902 1175 383
5 |DHARMAPURI 274 410 498
6 |DINDIGUL 236 2050 17
7 |ERODE 652 130 102
8 CHEEPURAM 2313 2501 1644
9 |KANYAKUMARI 1203 1305 0
10 |KARUR 438 364 38
11 |KRISHNAGIRI 381 64 1189
12 [MADURAI 693 914 38
13 [NAGAPATTINAM 1623 5367 30
14  [INAMAKKAL 657 87 230
15 |PERAMBALUR 442 322 286
16 |PUOUKKOTTAI 3063 3472 472
17 |RAMANATHAPURAM 5237 3500 585
18 |SALEM 243 77 472
19  |SIVAGANGAI 2482 4362 207
20  [THANJAVUR j 2021 2160 361
21 JTHENE T ifare 52 91 68
22 |THENILGIRIS : 0 2 2
23 |THODTHUKUDI I T L) E51
24  |TIRUCHIRAPPALLI 1190 1339 318
25 |TIRUNELVELI 855 1790 04
26 |TIRUPPUR 568 56 15
27 [TIRUVALLUR 1229 1444 884
28 [TIRUVANNAMALA| : 1815 1251 1775
29 [TIRUVARUR 2144 4287| 34
30 |VELLORE : 808 905 1094
31 |VILLUPPURAM 2083 2113 1917
32 VIRUDHUNAGAR 1567 974 77
& : Total 38321 43837 13629

(sd.)/-L.Hemalatha

Joint Director
i 3 {5.5 / Admin.)
- : ; 1{ /f Forwarded By Order //
-2 E S R T i 3 T e b e A —r—e e - - : W iy
.- 5 TR e P A "'. ; y)r%}ﬁ
: s : e, Deputy Director (RMIS)
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TRANSLATION 46 A

Department of Economics and Statistics, Chennai-6.

Letter No. 10843/A4/2024 Date : 18.6.2024
From: To:

Public Information Officer/ General Secretary,

Assistant Director of Statistics, Agricultural Development Corporation,
Department of Economics and Statistics, 19/1, Rasikumarpalayam Street,
Chennai-6. Mohanur Post,

Namakkal - 637015

Sir,
Subject: The Agriculture Development Corporation, Namakkal District has
requested certain information under the Right to Information Act 2005 -
Reg.
Reference: Letter given by the Agricultural Development Corporation, Namakkal
District dated 15.5.24. (Date received in this department 21.5.2024.)

The details of the items (Lake, Pond, Puddle Details) in the letter sought under the Right to
Information Act 2005 in the subject matter of the letter are attached herewith. This information
1s the district-wise number of lakes, ponds and puddle in Tamil Nadu as per the first water
bodies census (reference year 2017-18).

It 1s reported that the department does not have details for the remaining information.
Annex 1

Sd xxx
Public Information Officer/Assistant Director of Statistics.
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TRANSLATION 48 A

BY RPAD

Letter No. 10843/A4/2024 Dated 8.5.2024.

From:

Public Information Officer/Assistant Director of Statistics,
Department of Economics and Statistics,

Chennai-6.

To:

General Secretary,

Agriculture Development Corporation,
19/1, Rasikumaripalayam Street,
Mogalur Post,

Namakkal 637015.

Sir,

Subject: The Agriculture Development Corporation, Namakkal District has
requested certain information under the Right to Information Act 2005 -
Reg.

Reference: . Letter given by Agricultural Development Corporation, Namakkal
District dated 26.4.24 (Received in this department on 2.5.2024)

The letter in question states that the information sought under the Right to Information Act,
2005, 1s attached herewith, along with the year-wise net cultivated area data of Tamil Nadu for
the years 2000 to 2023, compiled from the G-reports received from the District Revenue

Officers every year.
Annex 1
Sd.xxx

Public Information Officer/Assistant Director of Statistics.
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TRANSLATION 50 A

BY RPAD
Department of Agriculture

From: To:

Mr. S. Govindaswamy, B.Sc. (Agri), Mr. Balasubramanian,

Public Information Officer, Agricultural Development Corporation,
Deputy Director of Agriculture (M.D.)(P.O.), 19-1, Rasikumarapalayam Street,
Office of the Joint Director of Agriculture, Mohanur (Post Office),

Namakkal. Namakkal District.

RTI petition No. E3/7468/ 2024 dated 25.07.2024

Sir,

Subject : Right to Information Act 2005 - Request for information by filing a petition under
the Right to Information Act - Providing information - Regarding.

Reference : 1. Mohanur, Assistant Director of Agriculture's letter No. 10/2024-25 dated
01.07.2024.

2. Mohanur, Assistant Director of Agriculture's letter No. 10/2024-25 dated 22.07 2024

The following information is provided based on the information received in the letter found
in view (2) in response to the questions raised in your petition received as per view (1).

Details for Question No. 1:

This 1s to inform you that agricultural crops such as paddy, corn (E), corn (Ma), maize (E),
castor (E), castor (Ma), and cotton (Ma) are being cultivated in the village of Valaiyapatti,
N.Pudupatti.

Details for Question No. 2:

The total cultivated area is given as follows:

TABLE 1
Village 2019-2020 2020 - 2021 | 2021 -2022 [ 2022 -23 2023 -2024
Valaiyampatti | 305.40 497 Hecter | 359 Hecter | 447 Hecter | 486 Hecter
Hecter
N. Pudupatti 904 Hecter 472 .88 42726 415 Hecter | 357 Hecter
Hecter Hecter

Details for Question No. 3:
It 1s hereby informed that the name and address of the farmers who have cultivated crops as
per survey number are not maintained in the Department of Agriculture

Details for Question No. 4:
It 1s stated that every month the crop cultivation area 1s synchronized by the Department of
Agriculture, Department of Revenue and Statistics officers in the villages of Valaiyapatti and



50 B

N. Pudupatti.

Details for Question No. 5:
It is noted that food production is calculated annually based on the average yield of each crop
in a year or the harvest test yield obtained for that village and the area under crop cultivation.

Details for Question No. 6:

The cultivation of crops grown in the villages of valaiyapatti and N. Pudupatti is
synchronized every month and district level synchronization 1s sent to the office of the Joint
Director of Agriculture.

Details for Question No. 7:
The Rainfall is not calculated separately for the villages of Valaiyapatti and N Pudupatti The
rainfall at the district level is calculated every year

Further, 1f there is any appeal against this petition, you are kindly requested to submit your
appeal to the Appellate Officer/Joint Director of Agriculture, Namakkal within 30 days of
receipt of this letter.

Sd. xxx

Public Information Officer,

Deputy Director of Agriculture (M.D.)(P.O.),
Office of the Joint Director of Agriculture,
Namakkal.
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TRANSLATION 52 A

Department of Horticulture - Upland Crops

From: To:
Jo.A. Paul Jasmine, M.Phil , Ph.D.,
Assistant Director of Horticulture,
Mohanur District

K. Balasubramanian,
General Secretary,
Agricultural Development Corporation.

Letter No. 8/2024-25 dated 30.07.2024

Sir,
Subject : Sending replies to queries under the Right to Information Act - Reg.
Reference :  Letter requesting information from the General Secretary, Agricultural

Development Corporation Date: 01.07.2024.

The following 1s submitted in response to the petition of Mr. M. Balasubramanian,
Rasikumarapalayam Street, Mohanur (Postal), Mohanur Taluk, Namakkal District, received
as per the view.

. It is reported that horticultural crops such as mango, banana, guava, watermelon, cassava,
small onion, brinjal, okra, tomato, cucumber, vine vegetables and turmeric are being
cultivated in the village of Valayapatti, N. Puduppatti.

. The total cultivated area for the last 4 years 1s as follows, year-wise:

Village 2020 - 2021 2021 - 2022 2022 -23 2023 -2024

Valaiyampatti | 96.69 101.36 96.26 141.96
Hecter Hecter Hecter Hecter

N. Pudupatti 74.70 65.90 69.84 78.41
Hecter Hecter Hecter Hecter

It 1s informed that the name and address of the farmers who have done the cultivation
according to the survey number are not maintained in our department.

It is informed that every month crop cultivation area is synchronized by Department of
Horticulture, Department of Revenue and Department of Statistics officers in Valaiyapatti
and N. Puthupatti villages.

It is hereby informed that the food production is calculated annually based on the average
yield of each crop or the harvest test yield obtained for that village and the crop cultivation
area.
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6. Cultivation of crops grown in the villages of Krangpatti, N. Budhupatti is synchronized
every month and sent to the office of the Deputy Director of Horticulture for district level
synchronisation

7. The rainfall in Valaiyapatti and N. Pudupatti villages is not calculated separately. The
rainfall at the block level is calculated every year.

Sd.xxx
Assistant Director of Horticulture,
Mohanur.

Copy:
Sent to Deputy Director of Horticulture, Namakkal for information.
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TRANSLATION 53 A

From: To:
Mr. M. Sakthivel, Mr. K. Balasubramanian,
Public Information Officer/ 19-1, Rasikumaripalayam Street,
Deputy District Development Officer (Villages), = Mohanur Post Office,
Mohanur. Namakkal -637015
N.A. No. T5/2195/2024 dated 12.8.2024
Sir,

Subject: The Right to Information Act 2005 - (Mr.G. Balasubramanian - Requested details of
ponds, puddles and lakes of Moganur Panchayat Union and Village Panchayats - regarding.

Reference: 1. Public Information Officer/Monitoring Assistant Director of Rural
Development (Villages) Office, Namakkal, Letter No. PB1/1190/2024 dated 25.07 2024

2. Petition of Mr. K. Balasubramanian, 19-1, Rasikumaripalayam Street, Mohanur Postal and
Circle, Namakkal - 637015 dated 24.5.2023

Reference 1 1s through the letter in Reference 2, the petition received under the Right to
Information Act 2005 Section 2(f) of the Act provides information to the petitioner as
follows:

Information for Category 1:

All the land ownership documents regarding the ponds, puddles and lakes of the Mohanur
Panchayat Union and the village panchayats are maintained by the Department of Revenue.
Based on the information recorded in the files and documents, the details of the ponds,
puddles and lakes have been provided to you as per the details given in the attachment.
Information for Category 2:

During the rainy season, the ponds, puddles and lakes of the Mohanur Panchayat Union and
the village panchayats are filled with water by 25% to 50% depending on the amount of
rainfall. The petitioner is informed that during heavy rains, they are filled with water up to
100%.

Information for Category 3:

The petitioner is informed that there are no encroachments on the ponds, puddles and lakes of
Mohanur Panchayat Union and Village Panchayats.

Annexure - Details of ponds, puddles and lakes

Sd xxx
Public Information Officer/Deputy District Development Officer (Villages),
Mohanur.

Copy to:
The Public Information Officer/Supervisor, Office of the Assistant Director of Rural

Development (Villages), Namakkal for information.
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TRANSLATION 57 A

Details of Eri/sheru pasna kullam/ kuttaikal in mohanur panchayat

S.No. Name of the Name of Types of Name details of Survey No. Area (in
Panchayat union village water minor lake and water Acres)
panchayat bodies level
1 2 3 4 5 6 7
i Mohanur Anyapuram Kuttai Anyapuram vankuttam 5 2:62
2 Mohanur Arasathapuram Kuttai Sevanthampalayam 63 10.75
kuttai
3 Mohanur Komaripalayam Kuttai Sevitranganpatti kuttai 96 2:15
4 Mohanur Komaripalayam Kuttai Odapalayam kuttai 96/1 2.15
5 Mohanur Komaripalayam Kuttai Ganganayakanpatti 253 2.02
kuttai
6 Mohanur Komaripalayam Kuttai Chinnathambipalayam 202 4.02
kuttai
7 Mohanur Prali Kuttai Counter eri 226 20.28
8 Mohanur Prali Kuttai Kilbarali eri 314/2,321/183 2.43
9 Mohanur Valyapatti Kuttai Thaiman eri 128 12.26




5/ B

Details of the Lakes/Small Irrigation Ponds/Puddles under the control of Gram Panchayat

.No. Name of Name of village Types Name details of Survey No. | Area (in
the panchayat of minor lake and Acres)
Panchayat water water level
union bodies
1 2 3 4 5 6 7
1 Mohanur Aandapuram Pond Aandapuram AGMD 211/10 0.74
puddle
2 Mohanur Aniyapuram Pond AD puddle 128/5 1.4
3 Mohanur Aniyapuram Pond Aniyapuram AGMD 264/4 311
Puddle
4 Mohanur Arur Pond Vadivel Goundanur 624 17.52
Puddle
5 Mohanur Arur Pond Poosari Valaivu 475 3.51
puddle
6 Mohanur Arur Pond Panankattur AGMT 463/2A 4.2
Puddle
x Mohanur Arur Pond South Pangaadu 56/1 3.9
Puddle
8 Mohanur Aariyur Pond Neikaaranpatti South 376 4.02
Puddle
9 Mohanur Aariyur Pond Singounder Puddle 334 1.475
10 Mohanur Aariyur Pond Neikaaranpatti South 376 5.36
Puddle East Main
Road
11 Mohanur Aariyur Pond Elantha kuttai 45/1 21.12




5/ C

12 Mohanur Arasanattham Pond Arasanattham oorani 20/1 1.48
kuttai

13 Mohanur Arasanatham Pond Mallampalaiyam 63 1.69
kuttai

14 Mohanur Chinnapetthampatti Pond Kulatthupalaiyam 292 1#.4
Kuttai

15 Mohanur Kaalipalaiyam Pond Veerani Kuttai 143 33

16 Mohanur Kaalipalaiyam Pond Kaalialaiyam Kuttai 180 9.57

17 Mohanur K. Pudhuppalaiyam Pond Perumal Koil Kuttai 632 3.85

18 Mohanur K. Pudhuppalaiyam Pond Valliyappampatti 209/1 2.84
kuttai

19 Mohanur Komaripalaiyam Puddle Poondipalaiyam 118/1 3.95
kuttai

20 Mohanur Madakasampatti Pond Vanakkuttai 135/4 2.59

sig | Mohanur Madakasampatti Pond Ariyanoothu Kuttai 52 4.77

22 Mohanur Latthuvaadi Pond Ayyang kuttai 543/1 1.51

23 Mohanur Latthuvaadi Pond Latthuvaadi AGMD 512/1 0.3
Kuttai

24 Mohanur Latthuvaadi Pond Parathayankattur 513/1 8
Kuttai

25 Mohanur Latthuvaadi Puddle Senguttai 135 0.6

26 Mohanur N. Pudhupatti Puddle Keezh Lake 349 18.22

27 Mohanur Parali Puddle Podinayakkan kuttai | 87/2, 126/3 2.02

28 Mohanur Parali Puddle | Nallaiyampatti kuttai 43 0.4

29 Mohanur Manappalli Pond Manappalli AGMD 26 0.08
kuttai

30 Mohanur Pettapalaiyam Pond Pettapalaiyam AGMD 145/1 0.74
Kuttai

31 Mohanur Oruvanthoor Pond Oruvanthur AGMD 238 1.28

Senguttai
32 Mohanur Raasipalaiyam Pond Kunnatthur kuttai 71/1 5.26




5/ D

33 Mohanur Tholur Pond Gounder Kuttai 167 2.35
34 Mohanur Tholur Pond Aattukaran Kuttai 77/44 2.59
35 Mohanur Tholur Pond Tholur Ayyar Kuttai 218/2 2.03
36 Mohanur Segappalli Pond Sengappalli 231)1 0.62
Periyakarasapalaiyam
kuttai
37 Mohanur Segappalli Pond Sengappalli AGMD 23172 1.1
Senguttai
38 Mohanur S. Vaazhavanthi Puddle AGMD Kuttai 154 102.25
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TRANSLATION 58 A

Office of the Revenue Divisional Commissioner,
Namakkal.
C.A. No. 3806/2022/A7 Dated 25.07.2024.

Memorandum

Subject : Sipcot - Namakkal District - Mohanur Circle, General Secretary of Agriculture
Development Corporation, Mr. Balasubramanian requested that Sipcot private streams 45 and
government streams 24 are missing in the villages of valatyapatti village, N. Puduppatti
Aroor and requested to locate and measure these places and make way for making the old
stream-regarding.

Reference : Mr. Balasubramanian's Farmers' Grievance Redressal Petition No. 8269623,
dated 28.06.2024

Mr. Balasubramanian has filed a petition in the Farmers' Grievance Redressal Meeting
demanding that 45 Sipkot private water streams and 24 government water streams are
missing in the villages of valaiyapatti, N.Pudupatti and Aroor, Mohanur Taluk, Namakkal
District and that these places be located, measured and the old water stream be created. The
petition 1s being sent herewith. The Mohanur Tahsildar is requested to conduct an
investigation and conduct a site inspection regarding the above matter and submit a report as
soon as possible.

Om/-Ra.Parthiban,
Revenue Divisional Officer,
Namakkal.

Sd.xxxx
Personal Assistant.

To:
The Tahsildar,
Mohanur

Copy:

Mr. K. Balasubramanian,

General Secretary,

Agriculture Development Corporation,
19-1 Rasikumaripalayam Street,
Mohanur Post Office,

Namakkal District.
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TRANSLATION 59 A

Office of the Tasildar,
Mohanur.
U.M.E.G.R.P. 01/2025/A5
Dated. .02.2025

Memorandum

Subject : Farmers' Grievance Redressal Day Petition - Land acquisition for setting up a Chipkot
Industrial Park in Vangapatti and N.Pudupatti villages of Mohanur taluk, Namakkal district --
Request to measure and mark 25 streams and 45 private streams within the Chipkot area and
demand for stones — Reg,

Reference : 1. Petition filed by Mr. Sakthivel S/O Shanmugam and 23 other persons on the
Farmers' Grievance Redressal Day held under the leadership of the Namakkal District
Collector. Date: 31.01.2025 Petition Nos. : 10892159, 10892369, 10891329, 10892060,
10891908, 10892332, 10891795, 10891596, 10891554, 10892798, 10892747, 10891785,
10892106, 10892282, 10892384, 10892423, 10892413, 10896104, 10896024, 10895958.

2. Namakkal SIPCOT Separate District Revenue Officer's C.A No.8/2024/SIPCOT(N.A)
Date:04.02.2025

In the letter seen in the view, the petitioner has been informed that the 25 streams and 45 private
streams within the Sipcot area in the Vangapatti circle of Mohanur taluk of Namakkal district
have been surveyed and a draft letter has been submitted to the Assistant Director of Survey,
Namakkal District, requesting them to provide survey stones as there are currently no survey
stones in Mohanur taluk. Therefore, the petitioner is informed that the survey will be conducted
and the stones will be planted once the survey stones are available from the Assistant Director's
office.

True copy

(Om.R.Mathiyazhagan)
Tahsildar, Mohanur.
Sd.xxx

For collector.
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TRANSLATION 60 A

Stream areas form S.No. 649 Sri Kasturi Ranganathar Hill to S.No. 128 Tharamani Lake

S.No. |S.No. Sub division Area Land Type Length in | Temporary
S.No. meters Status
1. 649 - 42.32.0 Grass land - Grass land
2 759 1 03.02.0 Karadu 30 Neru odai
3. 759 2A 01.21.5 Patta 80 Neru odai
4, 761 - 04.47.0 Karadu 400 Neru odai
5. 762 | .51.0 Grass land 400 Neru odai
6. 714 - 02.49.5 kallakuthu 174 Neru odai
7. 158 1 01.19.0 Odai 441 Neru odai
8. 126 L 00.43.5 Odai 219 Neru odai
9. 157 7 00.72.0 Odai 135 Neru odai
10. 128- - 12.26.0 Odai - Thaiman Eri
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District : Namakkal Survey No : 158

Taluk : Mohanur Area : Hect 04 Ares 41.22

Village : Valayapatti [16] Scale:1:3073
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE BENCH, AT
CHENNAI
OA NO. 303 OF 2024 (s5.Z.)

IN THE MATTER OF:

1. K. Balasubramanian,
S/0. Mr. Kaliannan
2. Ramkumar Krishnan,
S/o. Krishnan ..Applicants
VS

1. The Govt. of Tamil Nadu,
Rep by its Secretary, Chennai and 4
Ors. ... Respondents

ADDITIONAL TYPED SET OF
PAPERS FILED BY THE APPLICANT

COUNSEL FOR APPLICANTS
M/s. T.N.Rajagopalan
(E.N0.506/1986),
A.Devanarenderan (E.N0.3447/2011)
&

G.Arumugaraja (E.No. 473/2012)
adv.tn.rajagopalan@gmail.com
9884459893




